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SHRI ATAL BIHARI VAJPAYEE: Has she 
given any reason for her resignation? 

MR. CHAIRMAN :  The question is : 

"That in pursuance of clause (i) of sub-
section (1) of section 5 ot' the Prevention of 
Cruelty to Animals Act, 1960 (59 of 1960), 
this House do proceed to elect, in such 
manner as the Chair-•i in may direct, one 
member from among the members of the 
House to be a member of the Animal 
Welfare Board in the vacancy caused by 
the resignation of Shrimati Shakuntala 
Paranjpye from the membership of the said 
Board." 

SHRI ATAL BIHARI VAJPAYEE : Sir, 
now that the House has been called upon to 
vote on the issue, the House would like to 
know the reason for the resignation. Will the 
hon. Minister enlighten us ? 

SHRI ANNASAHIB SHINDE: She wrote to 
the Chairman that on grounds of 

health she would like to be relieved of her 
responsibilities. 

SHRI     GANGA     SHARAN     SINHA 
(Bihar): The hon. Member is here and she 
herself can state the reason. 

SHRIMATI SHAKUNTALA PARANJPYE 
(Nominated) : What the hon. Minister stated 
just now is correct, Sir. 

SHRI ATAL BIHARI VAJPAYEE: In that 
case we should elect a healthy Mem ber who 
would not resign. 

MR. CHAIRMAN : No canvassing. No 
canvassing for health or illness. 

The motion was adopted. 

MR. CHAIRMAN : I have to inform the 
Members that the following dates have been 
fixed for receiving nominations and for 
holding election, if necessary, to the Animal 
Welfare Board :— 

  

 

RE   CALLING   ATTENTION   NOTICE 
ABOUT DEMONSTRATION BY DEVE-
LOPMENT      OFFICERS      OF      LIFE 

INSURANCE CORPORATION 
SHRI D. THENGARI (Uttar Pradesh): Sir, I 

have given a calling attention notice inviting 
the attention of the Government to the 
Development Officers of the Life Insurance 
Corporation of India, who are staging a 
demonstration today before Parliament for 
their demands. In view of the important role 
played by them tn the national economy I 
would request the hon. Minister of Finance, 
through you, Sir, to make a statement on this 
issue. 

MR. CHAIRMAN : Yes, we have received 
the notice and we have passed it on. 

THE   BUDGET   (RAILWAYS),   1966-67 
—GENERAL  DISCUSSION—continued 

MR. CHAIRMAN : Now we shall take up 
the further discussion on the Railway Budget. 
Dr, Shrimati Phulrenu Guha. 

DR. SHRIMATI PHULRENU GUHA (West 
Bengal) : Mr. Chairman, Sir, please allow me 
to congratulate the Railway Minister and the 
Railway men for their hard and sincere work 
during the last war with Pakistan. Our jawans 
fought the battle but it must be admitted that 
cur Railways played a unique role for the 
wonderful success that we had in the war. It is 
proved beyond doubt that our Railway people 
can do their job with sincerity. I take this 
opportunity to sympathise with the 
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IDr.  Shrimati Phulrenu Guha.] families of 
the railwaymen who lost their lives during the 
last wir. 

The Railways constitute the most important 
transport system in our country and the 
Railways employ quite a large number of 
people. This is also the biggest public sector 
undertaking in India. The Railways can 
legitimately take pride in the fact that this 
public sector undertaking which is the biggest 
in the country is maintaining its present 
position. 

Here I would like to refer to the over-
crowding in trains. There is no doubt that ihe 
number of trains has been increased during 
recent years. All the same the over-crowding 
continues not only in the trains but also on the 
platforms. It is indeed a job for passengers to 
go in or come out of the compartments, since 
they have to struggle through luggage on the 
platform. In this connection I would request 
the hon. Minister of Railways to see that the 
platforms are not over-crowded with luggage 
so that passengers can come out of, and go 
into, the compartments without much 
difficulty. 

It is very very unfortunate that a number of 
bogies have been burnt. A number of railway 
lines have been damaged. People want more 
accommodation in the trains. How is that 
possible when bogies are burnt? Who is going 
to suffer ? Sir, these are national properties. 
This property does not belong to the 
Government or to any party. It belongs to the 
nation 3nd the common people are going to 
suffer due to all this burning. 

It has been seen that the number of tickets 
sold much more than the number of seats 
available in the compartments. There are some 
difficulties in getting seats and berths allotted 
in different trains. I can give a number of 
instances, Sir. I shall mention only one. I 
booked my berth in the ladies' compartment 
on the 15th February, 1966 for going to 
Calcutta on the 3rd March, 1966 by the Delhi-
Kalka Mail. On the 3rd March when I arrived 
on the platform I was surprised to find that my 
name was not there fn the list on the ladies' 
compartment. And it was very interesting to 
note that there were the names of two other 
ladies. One of them happened to came with  
me  on the  22nd  February to 

Delhi. We came together in the same 
compartment. She informed me on the way 
that she had booked her berth for the return 
trip on the 27th February. On the 25th 
February she changed her reservation from 
the 27th February to 3rd March. And it was 
very surprising that she got her berth and I did 
not get it. But the other lady whose name was 
there, she did not turn up. I give this as.an 
example. This is not an accident. I travel quite 
a lot at least from Delhi to Howrah and from 
Howrah to Delhi and quite often this happens. 
When you ask the Railway'' men on the 
platform as to why this is like that, the usual 
reply is, "We did not know It is done from 
Head Office. You may meet the Conductor 
Guard." And usually on Delhi platform, 
particularly for th; Kalka Mail you do not get 
the Conductor Guard, even five minutes 
before the train leaves the station. I have often 
pointed out—not only myself but other 
passengers also—that the Conductor Guard 
who is supposed to be on the platform half an 
hour before the train leaves cannot be found 
out even when it is five minutes for the train 
to leave. 

I would like to mention here another type 
of incident which must be looked into This is 
not stray case but seems to be general. I was 
coming from Puri lasi October. There was one 
berth vacant in our compartment. There was 
great rush in Cuttack. That we could see. 
When the train was about to move, a young 
man came into our compartment, put his 
things and went out. I heard him saying to 
somebody—I did not see the other person —
that because of the rush that day he had to pay 
ten rupees whereas usually it was only five 
rupees. There must be some defect in the 
allocation of seats and berths. I would request 
the Railway Minister to look into the 
machinery and the system of allocating berths. 
There must be some defect in the system and I 
hope conditions would improve. 

There is no denying the fact that amenities 
for the third class passengers have been 
improved but it must be admitted that there is 
much room for improvement and it ia 
surprising that moneys allotted for passenger 
amenities are not fully utilised. I do not 
understand this. I hope proper steps would be 
taken to utilise the full amount 
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Catering is a very profitable business but it 
does not seem to be so in the Railways. This 
is probably because of the fact that the food 
supplied by the Railways is not good and 
hence the travelling public does not like to eat 
from the Railway restaurants or the dining 
cars. This probably is the reason why there is 
not much profit. 

On my travels to and from Howrah, on the 
Howrah-Delhi line, I was told the bearers 
serving in the dining cars do not get their pay. 
This has been so since October last. 

[THF     VICE-CHAIRMAN     (SHRI     M. P. 
BHARGAVA) in the Chair.] 

1 understand that the bearers are given the 
option of getting a salary or a commission on 
the sales. Those bearers working in the North 
Eastern Railway have opted for salary but it is 
strange that since October they have not been 
paid any salary at all. How can you expect 
them to work ? The Railway Minister should 
find out who is responsible for this what I feel 
to be a criminal act and take proper steps 
against the person or persons responsible for 
this delay in the payment. Because these poor 
people cannot talk much with higher officers 
they are being deprived of their payment since 
October. 

After the introduction of the electrical 
trains in the Howrah Sealdah line, people are 
put to a great inconvenience. There are no 
latrines in the trains and there ar* also no 
latrines on most of the station platforms of the 
Suburban Section. Even where there are 
latrines, they are hardly fit for use because 
there is no water. 

There is a demand for opening a station 
between Jadabpur and Garia. The area is 
densely populated and fast developing with 
the growth of industry in and around that area. 
There is hardly any room for im-; provement 
in road transport with the road facilities as 
they are. The housing problem is a very great 
one in Calcutta and it will be solved to some 
extent if there is a station between Jadabpur 
and Garia. May I suggest the opening 
immediately of a flag station there with a 
regular station opened as soon as possible 
thereafter ? There is a long-standing demand 
for the introduction of a pafr of fast trains to 
Delhi from Sealdah  via the main line.      If   
no new 

trains can be introduced, at least the Delhi-
Howrah Express could be started from" 
Sealdah. I would request the Railway Minister 
to look into this. There is also no train from 
Sealdah to Bombay and there is hardly any 
connection with Sealdah for North Bihar and 
Banaras. There is a great deal ot' hardship to 
passengers who have to come all the way to 
Howrah. It is also known to our Minister that 
the Howrah Bridge is very much over-
crowded. All the people have to come over 
that Bridge and because ot the overcrowding 
there it has often happened that people were 
not able to catch their trains. If some of the 
trains are diverted from Howrah to Sealdah, or 
if fresh trains are started from Sealdah, this 
would relieve to some extent the congestion. 
Sir, the South-Eastern Railway also needs 
expansion facilities in the Howrah area and it 
is very clear that expansion of the South-
Eastern Railway can be done only through 
Howrah. The Eastern Railway can take 
advantage of the present situation of Sealdah 
which bas been electrified at great cost. I 
would request the Railway Minister to review 
the whole situation and see what can be done. 
I would like him to really look into the matter 
and not give us the usual reply, "We have con-
sidered the matter but we find that nothing can 
be done." My request is that that sort of reply 
should not be given. We want some relief and 
the money spent for the improvement of the 
Sealdah Station should be fully utilised. 

I would like now to come to the question 
which is an everlasting question for the 
people of Calcutta. This relates to the 
construction of a circular railway in and 
around Calcutta. The question of going in for 
an underground railway was also there last 
year. At least in the papers we had seen 
mention about this but we have not heard 
anything about the decision of the Ministry 
either about the circular railway or about the 
underground railway. It is known to all that 
something must be done to combat the 
overcrowding population. The transport 
problem of Calcutta is the worst in India. 
Calcutta has passed the saturation point, it 
must be admitted by all, particularly so far as 
traffic and conveyances are concerned. 
Everybody admits that something must be 
done but we have not heard anything so far. 
The traffic rn Calcutta is going from bad to 
worse. May I 
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. [Dr. Shrimati Pfaulreuu Guha.J point out that 
the problem of traffic in Calcutta is not the 
problem of West Bengal only and from that 
point of view it must be dealt with and the 
decision must also be taken from that point of 
view. After the decision is taken, the 
implementation must be done as soon as 
possible. Something must be done. That is our 
request. With these words, I support the 
Railway Budget most heartily. Thank you, 
Sir. 

SHRI MULKA GOVINDA REDDY 
(Mysore) : Mr. Vice-Chairman, the Railways 
play a very important and vital role in the 
economy of the country. It will be the 
hallmark of the progress that we have 
achieved and the development that we have 
attained if the Railways show a very good 
performance and if the Railways are deve-
loped properly. Unfortunately, the Railways 
have not developed properly in certain areas 
and certain zones in the country. While I 
welcome the decision of the Railway Ministry 
to carve out a South Central Zone with 
Hyderabad as its Headquarters there is still 
room to examine the question afresh and some 
of the Railway Zones are too unwieldy. One 
more Zone with Mysore as Headquarters 
needs to be created in order to give better 
performance and better service to the people 
of this country. Mr. Vice-Chairman, you are 
aware that more than 88 per cent of the 
income is derived from third class passengers 
and the amenities that have been provided to 
the third class passengers are not adequate. 
Even now overcrowding is still going on and 
the amenities that :ire provided to the 
passengers are utterly inadequate. The food 
that is served to third class passengers is not at 
all satisfactory. 

SHRI ATAL BIHARI VAIPAYEE (Uttar 
Pradesh) : Hopeless. 

Siuu MULKA GOVINDA REDDY : The 
catering arrangements that are made either by 
tha private vendors or by the departmental 
catering deserve to be condemned. Proper 
steps should be taken to see that better 
catering arrangements both in the Railways as 
well as at stations are made to provide good 
healthy food to the passengers, particularly to 
those who travel in the long distance trains. 
More and more sleeper coaches should be 
provided to the third class passengers. When 
it is a fact that the majority of the income of 
the Railways is derived from the third class 
passengers the 

Railway Board should take care to provide 
dust-proof and clean compartments. If one 
travels in the Frontier Mail from Bombay to 
Delhi it looks as though he himself was the 
engine driver. That is the state of affairs in the 
Indian Railways. When you look at Railways 
in other countries, particularly in Japan, you 
will find what a clean service the passengers 
there get from their Railways. Punctuality is 
not maintained properly. From 1963-64 
punctuality has fallen from 85.49 per cent to 
83.69 per cent in 1964-65. This is the fate of 
the mail and express trains. The other passen-
ger trains do not keep up to the timings at all. 

Mr. Vice-Chairman, I welcome dieseli-
sation and electrification of the Indian Rail-
ways. More and more dieselisation and 
electrification should take place so that it will 
give quicker movement both for passenger 
and goods traffic. It will also provide better 
amenities to the travelling public; particularly 
they will not have the necessity to breathe the 
coal dust which you come across if yon travel 
in a train run by an engine which uses coal. It 
does not mean that when we ask for 
dieselisation and electrification of Indian 
Railways the persons who are employed will 
have to go out of employment. It will be the 
duty and the responsibility of the Railway 
Board to see that they are not retrenched but 
they are given alternative employment either 
in the workshops or in some other production 
units of the Railways. 

Mr. Vice-Chairman, the Railway Minister 
came out with a proposal this time not to 
increase the railway fare but to impose a three 
per cent surcharge on all goods traffic 
excepting certain categories and an upward 
revision of freight charges with regard to coal, 
coke and salt. This will not only shoot up the 
prices but it will also hamper the progress of 
the country to a great extent. It will shoot up 
the prices so that the cost of living of the 
railway employees will be affected. Formerly, 
before 1947, the Railways used to provide 
cheap foodgrain shops for the railwaymen. 
After independence that has been given up. 
When the prices shoot up and when dearness 
allowance is given to neutralise the rise in the 
cost of living it is not sufficient. Therefore, in 
order to avoid that it will be a healthy practice 
for the Railways to provide cheap foodgrains 
to the railwaymen. 
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Mr. Vice-Chairman, it has been the practice 
with the Railways, whenever people ask for 
new lines, to say that such a line is not 
remunerative. That should not be the main 
criterion for deciding the laying of new 
railway lines. Backwardness and other consi-
derations should be taken into consideration 
while laying new Jfnes. Particularly the areas 
which are affected by chronic famine con-
ditions shouJd be taken up for laying new 
railway lines. That will not only provide 
employment for those unemployed, but it will 
also add to the development of that area; it 
will increase the trade and commerce of that 
area. So it is with that view that ihe Railway 
Ministry should plan the expansion of 
Railways. 

It has been said, and rightly, that the 
southern part of India has been utterly 
neglected by the Railway Ministry with regard 
to the laying of new lines. Even where some 
new lines have been sanctioned it takes a long 
time to complete the construction of new lines. 
And where the construction is going on the 
Railway Ministry is not thinking of 
constructing the new lines on the broad gauge 
system. Mr. Vice-Chairman you are aware 
that where there is broad gauge system the 
movement of goods as well as passenger 
traffic is accelerated and that helps the 
progress of the country, the development of 
the country better and wherever there is metre 
gauge or narrow gauge system that hampers 
quicker movement of goods and passenger 
traffic. Therefore, whenever a new line is 
thought of it should be on the basis of broad 
gauge. It is no use having three systems of 
Railways in the country; it wiH only hamper 
the proper and healthy development of the 
Railways. Whenever any expansion 
programme is undertaken it should be on the 
basis of BG. Hassan-Mangalore line has been 
sanctioned and construction is going on. 
fiangalore-Salem railway has been sanctioned 
and construction is going on, but unfor-
tunately in spite of the plea made by the State 
Governments, both Madras and Mysore, the 
Railway Ministry is not thinking of having it 
as a broad gauge. They say that when the 
occasion demands, we may have a broad 
gauge system. We are providing for creating a 
broad gauge when the need arises, but for the 
present we are satisfied with the laying of a 
metre gauge system for these two lines. It is 
very important    that   particularly   for   the    
Hassan- 

Mangalore line, which gives connection to 
Mangalore port, which is being developed, a 
broad gauge line is more profitable and it is 
no use having a metre gauge line now and 
then convert it into BG, which wil] un-
necessarily involve more money. It would be 
economical if it is now converted into BG. 

I would also like to add some new lines, 
which are vital for the development of 
Mysore, to be taken up by the Railway 
Ministry. Particularly the following railway 
lines are urgently needed to be undertaken by 
the Railway Ministry. The Chitaldroog-
Rayadrug railway line, which passes through a 
chronically famine-affected area, will help 
develop that particular area. Karwar is an 
important port and we are exporting a lot of 
manganese and iron ore. It is necessary that 
Karwar port should be linked with the railway 
system, so that the freight charges will be less. 
On the other hand, if the same cargo or if the 
same iron ore or manganese ore is to be 
exported through Madras port, the freight 
charges will go up and it is not advisable that 
we should unnecessarily pay more by way of 
freight charges. Therefore, at least the Karwar 
port should be linked with the railway system. 
I would also like to add that the Mysore-
Coorg-Tellicherry line is a very important one. 
It connects two important States, Mysore and 
Kerala. It passes'through Coorg.'which is rich 
in coffee, cardamom and other produce and 
which earn us foreign exchange. Therefore, it 
is necessary that the Mysore-Tellichcrry via 
Coorg line should be given top priority in 
drawing up any new railway line in this area. 
Chamarajanagar-Satyamangalam line should 
also be taken up. Bangalore-Guntakal-
Secunderabad line and Bangalore-Hubli via 
Harihar line are MG lines. They deserve to be 
converted into BG. Bangalore-Kolar, which is 
an NG line and which is uneconomical, should 
be converted into BG, so that it will be more 
economical and helpful for the development of 
that particular area. The Madras-Bangalore 
Express is called the Brindawan Express. It is 
not proper to call it as the Bn'ndavan Express 
because this does not connect the Brindavan 
gardens in Mysore. In order to justify the 
name ;md in order to satisfy the needs of that 
area, it is advisable that the Madras-
Bangalore-Brindavan Express should be ex-
tended up to Mysore and the Bangalore-
Mysore fine 'hould be converted into BG. 
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[shri Mulka Govinda / Reddy.] There should 
be a phased programme for converting MG 
and NG lines into BG. I would also like to add 
that in order that the Railways may perform a 
good role in the economy of the country, 
railwaymen should be contented. Wc should 
see that a wage board is established in order to 
look into their grievances, in order to see that 
the cost of living is linked with the wage 
structure of railwaymen. It is also necessary 
that bonus should be paid to railwaymen. 
When all other public undertakings have now 
come forward to pay bonus to their staff, I do 
not see any reason why the Railway Ministry 
is withholding this rightful claim of 
railwaymen. Whenever a question arises of 
overtime allowance being paid, they say it is 
an industry. It is not a department and we 
cannot pay it. When they ask for1 bonus, they 
say, this is a department and we cannot pay 
bonus. This is a very ridiculous plea that the 
Railway Ministry is making, particularly with 
regard to the payment of bonus. It is necessary 
that bonus should be paid to railwaymen. 

THE VICE-CHAIRMAN- (SHRI M. P. 
BHAROAVA) : It is time for you to wind up. 

SHRI   MULKA   GOVINDA   REDDY: 
Lastly, I would like to bring to the notice of 
the Railway Ministry the case with regard to 
one Mr. Mukund Parikh. a railway employee, 
who contested the Bhavanagar municipal 
elections and who has been victimised. 
According to the rules. . . . 

THE VICE-CHAIRMAN (SHRI M. P. 
BHAROAVA) : You can write about him. 

SHRI MULKA GOVINDA REDDY : One 
minute. According to rule 4(3), Government 
may permit a railway servant to offer himself 
as a candidate for election to a local authority 
and the railway servant so permitted shall not 
be deemed to have contravened the provisions 
of this rule. So, if you apply this rule, 
victimisation is not to be sustained I would 
request the Railway Ministry to look into the 
matter and see that he is reinstated. 

SHRI D. C. MALLIK (Bihar) : Mr. Vice-
Chairman, another year has rolled by and we 
are in the midst of a discussion on the 
Railway Budget, to check its income and ex-
penditure and judge the improvement or 
deterioration in the performance of the Indian 
Railways.   Now, the Indian  Rail- 

ways are a very vast public sector enterprise 
or public utility concern. It employ* as many 
as one and a half million people, of all 
categories from the Chairman of tbe Railway 
Board, the highest paid man in the Ministry in 
Delhi, to the lowest paid labourer. The Indian 
Railways are the best managed system in the 
world and I congratulate all the three Railway 
Ministers & the Members of the Railway 
Board and their associates. I specially 
congratulate the Class III and Class IV 
railway servants, Wno actually run the 
Railways and during the time of hardship, 
during the recent Pakistan conflict, they 
managed the Railways very well. They are the 
only people who run our Railways. Others are 
supervisory staff. The lot of Class IHand 
Class IV is not so well as it should have been. 
Their pay scales and their service conditions 
should be improved and there is scope for 
improvement. Class III and Class IV railway 
servants suffer great hardships on account of 
lack of housing. Their housing conditions 
should be bettered. 

Now, about the Railway Board, I know 
some of the Members. They are efficient, 
sincere and sympathetic to the travelling 
public and they always try to improve the lot 
of the travelling public. I should have been 
very glad if I could say so of the Divisional 
Officers, subordinate to the General Manager. 
The Divisional Superintendents and other 
officers are ai vast number. I think there are 
more supervisory staff than there are actual 
workers. These Divisional Superintendents 
have been given arbitrary powers over their 
Class ni and Class IV staff with regard to their 
appointment, promotion, discharge and all 
these things and they are using their arbitrary 
powers in order to suppress and harass their 
Class HI and Class IV staff. Even in regard to 
appointments made through the Railway 
Public Service Commission, merit has got 
only a second place. It is the backing of the 
candidate which has pot the highest priority. 
Unless they bribe their appointing authorities, 
they are not likely to be appointed. For their 
promotion they have to bribe the Divisional 
Superintendent or the appropriate officer For 
the Class IV officers they have to bribe the 
Inspectors. They are sometimes arbitrarily 
discharged and unless they bribe them, they 
are not re-appointed. For their promotion they 
have to bribe their superior officers. The 
Divisional Superintendent no 
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doubt takes bribe, but he never takes the bribe 
from the pocket of the Inspector. Here the 
incomes of the lower officers are all from the 
pockets of their subordinates. So an officer 
who takes bribe from the subordinates can 
never be respected. There is no discipline in 
the Railways. Take the case of the Relieving 
A.S.Ms. I had been approached by some of 
them and they say that they do not get their 
travelling allowance even for months and 
months unless ihey bribe their Pay Clerks and 
others. They say that they approached the 
Divisional Superintendent but nothing 
tangible came out of it. I have got no doubt 
that these Divisional Superintendents are the 
sharers with their clerks of the ill-gotten 
money. The Railway Minister should see that 
some of the arbitrary powers of the Divisional 
Superintendents to harass the Class IV and HI 
staff are taken away from them. 

In Dhanbad, in the spacious building of the 
Divisional Superintendent's office, there is no 
room for the officers to sit even. There arc 
more officers than are necessary. 
Now let us come to the next point. The 

Railways are monopoly concerns. Any 
monopoly concern which has nobody to " check 
it should not be a great profit-making concern. 
The Railways are public utility concerns. Of 
course nowadays we require money for 
development. So we do not mind any arbitrary 
rates for goods or passengers. But still there 
should be a limit. The new taxation that has 
been introduced is now going to be a very 
oppressive burden on the public. Railways are a 
utility concern. Ours is a welfare State. We are 
here, this Parliament is here, this Government is 
here, only to see to the benefit of our country 
and our countrymen. So. the railway officers 
fixing the rates should remember that ours is a 
welfare State and that the Railways are there* 
the Chairman of the Railway Board is there and 
every officer is there only for the public benefit 
of India and Indians. 

Now I come to overcrowding in trains. 
There should be more trains, more speed and 
more new lines. There should not be any 
overcrowding. Overcrowding has of course 
become less than what it was before, but still 
there is overcrowding. Only recently during 
the Holi festival the 

trains were so much overcrowded that one 
thought that it was simply inhuman to have 
passengers crowded into the trains like sheep 
and cattle. They could very well run special 
trains. There are bogies now and there are 
spare engines to run special trains. But these 
railway officers including the Divisional 
Superintendents and the General Managers 
are so callous to the hardship of the 
passengers—they get special trains no doubt 
but only at the very last moment; why could 
not they get special trains from the very 
beginning? Because they are so very callous 
to the passengers' hardships. There should be 
more trains, more lines, more speed, more 
comforts to the passengers and more 
development. Of course I know the handicaps 
and limitations under which the Railways run. 
But there are several sections in which the 
lines require renovation, renewal and repairs. 
Even taking into account all those limitations, 
limitations of finance and so on, there are 
lines in which there can be more trains with 
more speed, and there can be more new lines. 
Take the case of Gomoh tc Dehri-on-Sone. It 
is not merely a branch line. It is 500 k.m. 
long. But none of the stations have really a 
platform. There is no over-bridge anywhere 
on that line When you write to them, they say 
that the average number of pasengers does not 
warrant that there should be another train. Bat 
I have travelled in that line and I know that in 
some cases the trains arc packed. I do not 
know how they can say that. Anyway in that 
line 500 k.m. long there are only two 
passenger trains, one starting at 5 in the 
morning, another starting at 11 in the noon. 
So there are only two trains on that line in 24 
hours, and that too, within six hours. For the 
rest of the day, for eighteen hours there is no 
train. If you say that more trains should be 
run, they say that the number of passengers is 
not enough to run them. They should 
remember that ours is a welfare State, and it is 
not the question of profit but it is the 
convenience of the passengers that has to be 
looked into. When the Railways could not 
earn sufficiently, salt tax was enhanced to 
meet the expenses of the Railways. They 
should not forget that They say that the 
average number of passen gers is not 
sufficient. On those days when there was 
more than the average number of passengers,  
did they attach any more 
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[Shri D. C. Mallik] bogies, or did they leave 
it to the passengers to travel on the roof of the 
trains ? Besides, the coaches and carriages in 
those trains are so very nasty. The latrines in 
tbat line are never clean. The latrines are so 
very nasty that one dare not enter them. The 
wash basin is very dirty and broken and it 
floods the entire floor. I am speaking of the 
First Class and Second Class compartments 
and not of the Third Class compartments. You 
can well understand the condition of the 
latrine in the Third Class compartment. There 
is no water in the taps in the Third Class 
latrines. For a long distance they have to 
travel; they have to travel for 24 hours. So you 
can very well imagine the plight of those 
passengers. Some of the stations arc now 
being rebuilt. Of course, some improvement 
has been done to the platforms of some of the 
stations, but not to our expectations. Some of 
the stations are new. Take, for instance, 
Patratu which has the brggest thermal power 
station in Asia. There is no shed for 
passengers to protect them from rain and sun. 
Tliere is no provision of any waiting room. 
Third Clas or First Class. There is no 
provision for drinking water. There is not 
even a raised platform. So you can very well 
imagine the difficulties. I saw the General 
Manager and he had promised that everything 
would be done soon. Two years have passed 
and stilt nothing has been done. These railway 
officers of lower rank than the Railway Board 
are all callous to the convenience and com-
forts of the passengers. Probably it seems that 
they are experts in seeing how the passengers 
can be inconvenienced. 

Take the case of the booking windows. Of 
course booking windows are not overcrowded 
in all railway stations, but in some cases they 
are so overcrowded that one has to wait for 
hours. In some highly important stations the 
hours of booking should be increased. That 
should be done. About the reservation, that is 
the most corrupt department in the Railway. I 
came here on the 9th. All the 24 berths of the 
first-class compartment were reserved for a 
marriape party. It was very cleverly done and 
berths were reserved in the names of 
individuals. I came by the 81 Up air-
conditioned Expressed which started from 
Howrah.      It  was  so  cleverly done that 

none was allowed to approach this com-
partment even in the day time. 

Now, about the time-table, the timetable is 
the most important part of ihe railways. But 
the time-tables are so made, the officers who 
are in charge of them are so callous that they 
do not help the travelling public. Passengers 
even prefer to travel by buses in a condition 
of suffocation and they patronise the buses to 
the trains because of the bad timing of the 
trains. If the timing is good, if the timing is 
convenient to the passengers, they would pre-
fer travelling by trains because they are more 
convenient. They should make the timings in 
such a way that they are not convenient to the 
travellers. These timetable makers should be 
replaced by other people who are more 
sympathetic and who care for the greater 
convenience of the public. 

All the narrow and metre gauge lines which 
are not run efficiently should be nationalised. 
There should be more lines for goods trains. 
India is being indued and more goods wagons 
would be necessary for the development of 
industries. There should be more lines in the 
jungle areas. Nature has concealed underneath 
a wealth of oil, a wealth of minerals in the 
jungles. So, there should be more railway 
lines in the jungles. In our Chhota Nagpur 
are* there are very few lines, there should be 
more lines. 

Of course, there is the financial implication 
in all these things. But, these lines should be 
given priority. Then only tbe mineral wealth 
of Chhota Nagpur and Madhya Pradesh wiH 
be developed. Without the development of the 
mineral wealth our country cannot develop. It 
is a vicious circle. We require money. But 
money can be  earned  by constructing more 
railways. 

I wanted to say many things. But my time 
is short.    So, I conclude. 
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TILE VICE-CHAIRMAN (SHW M. P. 
BHARCAVA) : I have names of two more 
speakers with me. If the House is prepared to 
sit till 1.30, I will call them. 

HON. MEMBERS: Yes. 

THE VICE-CHAIRMAN : (SHRI M. P. 
BHARGAVA) : Mr. Om Mehta. 
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THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : The Minister will reply at 2.30. 
The House stands adjourned till 2.30 
P.M. 

The House then adjourned for lunch at half 
past one of the clock. 

The House reassembled after lunch at half-
past two of the clock, THE VICE-CHAIRMAN 
(SHRI M. P. BHARGAVA) in the Chair. 

RE REPORTED DISTURBANCES IN 
DELHI CITY 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : Yes, Mr. Dahyabhai Patel. 

SHRI      DAHYABHAI      V.      PATEL 
(Gujarat) : Mr. Vice-Chairman, before you 
call upon the hon. Minister of Railways to 
speak I would like to draw through you, Sir, 
the attention of this House and of the 
Government to what is happening in this 
capital city of Delhi. We understand that there 
have been disturbances and the police have 
had to fire. The Police have had to use tear 
gas. We would like to be assured that there is 
a Government in this capital city of Delhi and 
I should like to be assured that the 
Government is going to maintain law and 
order in this city. We would like a full 
statement from the Government about what is 
happening in this city. 

THE VICE-CHAIRMAN : (SHRI M. P. 
BHARGAVA) ; I shall pass on the information 
that you have given, to the Government. 

THE BUDGET (RAILWAYS), 1966-67— 
GENERAL DISCUSSION—continued 

THE MINISTER OF RAILWAYS (SHRI S. 
K. PATH) : Mr. Vice-Chairman, Sir, I am 
indeed grateful to the House for the helpful 
comments and criticisms that they have made 
on the Railway Budget. The criticism, by and 
large, has been of commendation although 
sometimes a little condemnation also came in. 
I am trying to reply to almost all the criticisms 
as far as I can.   But if I do not reach every 
Member 

the idea is not that I should omit them, but 
because within the specified time the task has 
to be done. But we have evolved a very nice 
procedure in the Railway Ministry and that is 
this. The answers to all the criticisms are 
given and copies are kept in the Library so 
that any criticism that is not replied to by me 
or my colleagues here will be available in the 
Library when it is ready. 

My task has been made a little light by my 
hon. colleague here, Shri Sham Nath, who 
replied to some of the criticisms that have 
been made. I shall deal with the main points, 
not necessarily whether a railway line should 
go to a particular part or not. These things we 
shall discuss later. But there are some matters 
of policy which are very important, so far as 
every Ministry is concerned and particularly 
the Railway Ministry, and to these I will 
respectfully invite the attention of hon. 
Members. 

One is this that it has been the proud 
privilege of our Railways that besides being 
the largest public unden aking where capital of 
almost of the order of 3,000 crores has gone 
in, it has been the most successfully managed 
industry or service, whatever you may call it. 
And year after year the performance of the 
Railways is improving. If you look to the past 
as to what ive have been able to do during the 
last 18 years after independence, you will find 
that every five years when the Convention 
Committee met and made their demands on, 
the Railways, these demands have been 
adequately met. And it is a fact worth noting 
that of all the railway systems in the world, 
barring perhaps the railways in the United 
States of America, the Indian Railways are the 
on'y pay proposition. It will further interest the 
House to know that last year the railways in 
Great Britain lost nearlv 100 million sterling 
that comes to about Rs. 130 crores, while our 
contribution to the Government is Rs. 130 
crores. I am merely saying this and it is a mere 
coincidence. It just happens to be the same 
amount, not that we were waiting for that fact 
so that we could raise our contribution to a 
sum equivalent to the loss that the British 
railways had made. Wherever I go and see 
railway systems, this is a matter of surprise to 
those people as to how the Indian Railways 
have made this position possible. 


